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* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CO.PET. 168/2013

DSV AIR & SEA PVT LTD ..... Petitioner

Through

versus

M/S ARGENTUM AUTO PVT LTD ..... Respondent
Through Mr. P. D. Tewari, Asstt. O. L.

CORAM:
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

O R D E R
% 01.05.2015

Co.Appln. No.1074/2015

Hon’ble Judge is not holding Court today.

List on 29.07.2015.

COURT MASTER
MAY 01, 2015
dr

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
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